
CENTRAL ADPIIN ISTRAT lyE TR IBUNI4L 
CALCUTTA 8çj 

No.P.A.76 of 1996 
(0.A.942 of 1995) 

Date o Order : 19.7.1996 

Present z Hon'ble (t.Justic..A.K.Chatterjes, Vice-Chairman. 

:Honble tt.P.S.fiikherjae, Administrative 

SURFACE TRANSPORT 

Vs. 

SAT ISH CHANORA UPADHYAY 

For the applicant : lire.Kanika 8aneres, counsel. 

For the respondent: 	h.S.K.1tta, couflasi. 
PIr.T.K.Biewae, counsel. 

In O.A.942 of 1995s,  we had passed an Interim order on 

8.9.1995 to the effect that the applicant shall be allowed by 

the U.P.S.C, to appear In the lntervjewfor the post of 

Engineer and Shipping Surveyor In the Director General of 

Shipping and Ilercantile Narine Department and the result 

of the some and any appointment on the basie Of the earns 

result, will abide by the result of the O.A. It was further 

ordered that In case the applicant does not receiv, any 

further Instruction from the U.P.5.C,, about the date of the 

it*tvie, he shall report to the Secretary. U.P.S.c. in 

Delhi with a copy of the order by 13.9,1995. 

2. Through the Instant Pt.As  the petitioner. U.P.SC.9 has 

prayed for modification at the Interim order dated 8.9.1995 

to the affect that usc be allowed to publish the result 

of the interview and appoint successful candidate, In pursuance 

thereto. keeping One post vacant f or the applicanb if he Is 
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otherwise found ei.igible/euitable for the said post. 

After hearing the id.coune.1 for both the partiee we 

aflow M.A.76 of 1996. 

M.A. is disposed of. No coets. 

(M.s.f'Lskherjee) 	 (A.K.Chatterj.e) 
Administrative Member 	 i 	Vice'.Ch$irssn 

FOI 


